
THE NATIONAL COMPANY LAW TRIBUNAL IYUMBAI DIVISION - 1,
MUMBAI

TCSP -01/230-232/ MB/ 20t7

CORAM : SHRi B.S.V, PRAKASH KUN4AR, 14EI\4BER (J)
SHRI RAVIKUMAR DURAISAMY, 14EN4BER (T)

ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 29.O8.2018

NAI\4E OF THE PARTIES: RASIKLAL S. MARDIA (AMAR DYE CHEM LTD.)

SECTIONS OF THE COMPANIES ACT : Section 230-232 OF THE C.A., 2013

RA
Member (Technica l)

resent. List this matter on 5.9.201

AMY B.S.V. PRA
Member (Judicia l)

ORDER
27. TCSP -0L/230-232/MB/

SDT go,-


